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neering Corporation Ltd, by M/s
Jiwan Laj and Company. The fire-
brickg supplied by the contractor were
quite sultable for the purpose for
which they were ordered. There 1s,
therefore, no question of any loss to
the Heavy Engineering Corporation on
account of the supply of firebricks.

(b) The reference 1s presumubly to
Shri B. P Smha, Junior Scaentific
Assistant. His transfer from Ranchi
to Bilaspur was effected on'y in the
exigencies of serwvice,

(¢) Shri Sinha has been promoted
to nexy higher grade of Serior Soenti-
fic Assistant from the qu, date on the
recommendations of an Expert Com-
mittee, i

{d) Dueg not arise.

Issue of Licences {0 Industrial Under-
takingg

4011. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

{a) the number of industrial under-
takings which were 1ssued licences
during thie last one year; and

(b) for what items these licences
were issued?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI B. Pp.
MAURYA): (a) and (b) During 1974,
a total of 1099 industrial hicences were
issued. A gtatement showing the
wcheduled industry-wise break-up of
the licences issued during 1974 ig laid
on the Table of the House.
{Placed in Ldibrary. See No. LT-
9238,783,

Expenditurs to be Incvrred by REC in
Madhya Pradesh during Fi.th Plan

4012. SHRl BHAGIRATH BHAN-
WAR: Wi} the Minister of ENERGY
be pleased to state:

(a) the amount proposed to be spent
by the Rural Electrnification Corpora-
tion in Madhya Pradesh during the
Fifth Five Year Plan perod; and

(b} the amount proposed to be spent
on the energwsation of the pumping
scts ang the number of the pumping
setg hkely to be activised therefrom?

THE DEPUTY MINISTER IN THE
MINISTRY OF LENLRGY (PROF.
SIDDHESHWAR PRASAIYM (a) An
outiay of R 400 crori, ‘ias teen pro-
posed m the draft Db.fthy P.an  for
financing rutal electitta ativrn. schemes
by the Kural Elettrificatson Cuorpura-
tiwn Lid  Assixtance to  individual
Stutey, wili depend upun bB.e number
of stheme, spunrared by the reepuctive

tates Electricity Boards und approved
by tne Corpotation 1 accurdance with
the uwoims and gudeline; prescribed
by 1t

Addittona]l  amount  provided for
rurai electification under the Mini-
miy Needs Prcgramame is Rs 27233
crores Madhya Pradesh's share 1n
this outlay 1z Rs 55 crotes Tins
amount 1s also being chanaliced
through Rural Electrification Corpora-
fiom Litd

(b} 1t 1g targetied to energive 38.160
puinpsets 1, Madvya Pradesh under
normal state programme durnng the
Fifth Plan Morp pumpsets will be
energised under the <cheme, sanuc-
tioned by Rural Electrification Corpo-
ration Ltd The mamn trust of the
schemes sanctioned by the Corporation
18 on encrgisation of agricultural
purapsets. However, it is not possible
to work-out the amoun; to be spent
on the energisation of pumpsels sepa-
rately gince the installations for
supplying electricity to different cate~
gorieg of consuwmers are common.





